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(b) if $0, the steps being taken by 
Government to look after their interests?

THE MINISTER OF HOME AFFAIRS 
(SHRI MUFTI MOHAMMED SAYEED); (a) 
and (b). Government are aware of the arrival 
of refugees from Sri Lanka in the recent past. 
Of the 1095 refugees who have arrived be­
tween 26th August and 12th December, 
1989,952 have been admitted in the transit 
camps at Mandapam and Kottapattu in Tamil 
Nadu. These refugees are being provkied 
normal relief facilities aggregating to Rs. 
700/- per month per family; these include an 
element of cash dote, clothing and subsi­
dised raton. The remaining refugees have 
not sought admission in camps.

Public Telephones in All villages

262. SHRIP.R.KUMARAMANGALAM: 
Will the Minister of COMMUNICATIONS be 
pleased to state:

(a) whether pubik: telephones have 
been installed in sdl he villages of the coun­
try; and

received from Kerala Government for the 
revival/development of smsdl ports at Azhikkal 
in Cannanore District and Beypore and 
Calkxit ports in Caluut District of Kerala;

(b) if so, the response of Union Govern­
ment thereto:

(c) whether there is any specific com­
prehensive plan of Government to revive/ 
devek>p small and medium ports along th^ 
Kerala coasts; and

(d) if so, the details thereof and alk>ca- 
tron for the same?

THE MINISTER OFSURFACETRANS- 
PORT AND MINISTER O F COMMUNICA­
TIONS (SHRI K.P. UNNIKRISHNAN): (a) 
Yes, Sir.

(b) The State Government was in- 
forntedinFet>ruary, 1988thatduetoexisting 
constraint of resources, the CentraJGovam- 
ment was not in a position to bring more 
minor ports under the scheme of Central

(b) if not. whether Hmm»  is any plan to 
this effect and the target dale thereof ?

TH E MWISTER O F SURFACE TRANS­
PORT A W ) lyHNISTER O F COMMUNKIA^ 
H O N S (SHRI K.P. UN NKR6HNAN): (a)
No. Sir.

(|b) ttisplannadtopmwdealBlaplMMW 
in every gram panduyat vifcge durang M l 
PlansahiecltBlheaecaptancaoflhisPtan 
by the Planning COmraisaion.

DMMtapniMi to S M I Parte In K aali

263. SHRI MUtLAPPALLY RAMA- 
CHANORAN: V «*eM M rtarafS U R FA C E 
TRANSPOfrr be pkoBsd losialiK

(a) wlwther any proposals have been

(c) The Central Governmenl has not 
drawn such a piaa Ihe devetopment of 
mmor ports is pmmaiily Ihe responsA^M  ̂of 
the nspecfim Stale OowenMnenlSu

(d) Title Govcmmoiit 15 quie respon- 
sjifetoauggealioiiBlDiiiiiiMoveportfac ii iBS 
alakm gliaOaast

Openit^i o lll— T Hepiionerarihangaa 
hi H M bar Regian of H w ili

264. SHRI M UUAPPALLY RMMM- 
CHANDRAN: VM thalM M rdfO O M yU- 
MtCAHONS ba phased to state:

^  Aw iM rtatoB «f  noi 
axdlianges which ham been opened in flie 
MaUbar RegkM of NMito AainB 19M ;




